
NATIONAL COM r-A.W TRIBUNAL
MUMBAI BENCH. MUMBAI

Present:

T.C.P No. 924 I IMAHI / 2ot7

SHRI B,S.V. PRAKASH KUMAR
MEMBER (J)

SHzu V, NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIoNAL COMPAI.IY LAW TRIBUNAL oN 06.12.2017

NAME OF THE PAR|IES Dewan Housing Finance Corporation Ltd

C.M Alloys Pvt. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016

A S*u H Cl"L /war
1 t -S l,*rooilou J,u

fat Pe hhB-,-et

It DER

I CP No. 924ll&BPlNCLT/MB/MAH/2017

At request of the lretitioner's Counsel that thev are Iikely to file Withdrawal

l\,lemo, list this matter for $,ithdrawal of the I'etition on I 1.12.2017.
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